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2. DEARNESS ALLOWANCE 

The f2~lsting scheme ot dearness aI-
}owanc- (t will continue. 

3 flOUSE RENT ALLOWANCE 

~ How; ~ Rent Allowance shall be at 
the rat'~ of 10. per cent of basic pay 
with a minimum of Rs. 22/- p.m. and 
Rs. 2'd/. p.m. respectively in tEe case 
of elas s IV and Class III employees, 
subje{~t fo a maximum of Rs. 40/-
p.m . 
. t, • 

4. CITY COMPENSATORY ALLOW-
ANCE 

A t the rate of Rs. 20/- per month. 

5. PROVIDENT FUND CONTRIBU-
TIONS 

A t Vie rate of 10 per c~nt of the 
basic J)ay incluoing special pay. 

6. GRATUITY 

As provided in the Gratuity Act 
lQ72. This will however, apply to 
employees irrespecti ve- of the salary 
drawn i.e. including those drawing 
salary in excess of Its. 1000/-. 

Provided that the i'fatuity paya.ble 
shall not exceed Rs. 20,000/-. 

Provided further that in the case 
Of those who die while in service after 
having completed 15 years' continuous 
service gratuity shall be paid at the 
rate of one month's salary for every 
completed year of service" subject to 
a maximum of Rs. 20,000/-. 

7. BONUS 

(i) No profit sharing bonus shall 
be paid. However, the corporation 
may, subject to such directions, as 
the Central 'Government may issue 
from time to time grant any oth~!' 
kind of bonus to its Class III and 

" IV f:i'nployees. 
~ 

(U) An annual cash bonus will be 
paicl to all Class III and IV emp-
lcyeen at the rate of 15 per cent of 
the II : nuaI· ~aalary (Le. basie .:>ay 

inclusi ve of special pay, if any, and 
dearness allowance and additional 
dearneSs allownace) actually drawn 
by an employee in respect of the 
financial year to which the bonus 
relates. 

(iii) Save as provided herein .111 
other terms and conoitions attached 
to the admissibility and payment of 
bon us shall be as laid down in th~ 
settlements on bonus dated 26th 
June, 1972. 

8. PERIOD OF SETTLEMENT 

From 1st April, 1973 to 1st March. 
1977. 

Revision of Textile Loom POlley 

3589. SHRl MOHD. ASRAR. 
AHMED: 

SHRI S. A. DORA! 
Sf-BASTIAN: 

SHRI G. Y. KRISHNAN: 

Will the Minister of COMMERCE be 
pleased to state: 

(a) whether Government propose the 
revision of the textile loom policy.; 

(b) if so, when and what changes and 
revisions are proposed to be made; 

(c) whether the details have been 
worked out; and 

(d) whether any separate cell in the 
Ministry is also propose and ""'hat will 
be the function of this separate cell 
and whether it will look after the in-
frastructure and subjects of the tex-
tile ind ustry like coal, power and cot-
ton? 

THE MINISTER OF COMMERCE 
AND STEEL AND MINES (SHR'I 
PRANAB MUKHERJEE): (a) to (c). 
The policy relating to income is a part 
of the integrated textile policy, for-
mulation of which is presently under 
consideration of Government. 
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(d) There is no proposal to con5ti-
tute a sepa~ate cell in the Ministr1 for 
looking after infrastructural and other 
requirements, of the textile industry. 
All aspects of the textile industry are 
already being attended to in the De-
partment of Textiles. 

Aecomm~t1~ ~~r Touri~~ 1'ISttlag 
JiuDa in' Asian Games 

3590. SHRI K. LAKKAPPA: Will 
the Ministe'r of TOURISM AND CIVIL 
AVIATION be pleased to state: 

(a) what arrangement have been 
made for providing hotel accommoda-

Written AJ\su: e,ri 

tion to the touriStS visitin. 'India', in 
connection with Asian Games; . 

(b) whether' som.e hotels are un~~r 
construction for this purPose an:d if SO, 
details tbeteof; and 

(c) by what time these hotels are 
likely to be completed? 

THE MINISTER OF TOURISM, ~NJj, 
CIVIL AVIATION (SHR! A. P. SHA~~ 
MA): (a) to (c). A statement jndi~~-: 
ting the particulars of hotels propo~ 
to be constructed during the next two 

yearS to meet the requirements of visi. 
tors to the Capital for the Asian Games 
as well as details of hotels cu'rrenUy 
under construction in the Capital is 
attached. 

Statemellt 

S. No. Name of Promotersl Namr of Project 

I. Hotel Kamshka Ashok (ITDC project ) 

2. Ashok Yatri Njwa~ (IDTC Project) 

3. Welcomhotel Siddharth (Jaiprakash Enter 
prises Ltd.) . 

4. Consmopolitan Builders & Hoteliers(P) Ltd. 

5· Northern Enterprises Corporation (P) Ltd. 

6. Delhi Developmr.nt Authority, and New 
DeUu Municipal Committee. 

7· Allan Hotels Limited. . 
8. Hotel Corporation of India. 

9. A!holc II (ITDC Project) . 
10. J aipraka'sh Enterprises Ltd. 

lI. ITC, ~td., ( expansion of Hotel Maurya. 
Sheraton) 

-,.,.'_,---_._--
l.ocation--of hotel No. of 

pr~ject rooms 

Windsor Place, 300 
New DeUll. 

Windsor Place, 527 
New Delhi. 

- Raiendra Pla~c , 92 
New Delhi. 

New Friends Co' ony) 200 
New Delhi. 

Narendra Place, 23 1 
New Delhi. 

Sardar Patel Marg. 400 
New Delhi. 

R.K. Puram,New 600 
D~lhi. 

Palam Airport J 

New Delhi. 
400 

. Adjacent to ~hok 300 
Hotel, New Delhi. 

Vasant Vihar, New 150 
Delhi. 

Sardar Patel Marg, 
New Dtlhi. 

Expected 
time of 

comple-
tion. 

1981 

Ig81 

1!l81 

August'! 
Sept.,I!_l82 

Do 

Do. 

Do. 

Do. 

Do. 

Do. 




